
101 Written. Anawen* [ 24 AUG. 1984 ] to Quustions 102 

utilisation of grants by the said 
school during the last 3 years has 
come to their notice 

(d)' Does not arise. 

Speedy-Hover-crafts for coastal line of 
Bombay 

2843, SHRI HUSEN DALWAI: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state 
whether Government of Maharashtra 
have submitted any proposal to the 
Government of India for running! 
speedy hover-crafts on coastal line of 
Bombay to reduce the heavy pressure 
of traffic on railways and Municipal 
Bus Services in the city? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI): 
This Ministry has not received any 
such proposal from the Government 
of Maharashtra. 

Encroachment   of  Government   
Land at Behala 

2844. SHRI ARABINDA GHOSH: 
Will the Minister of WORKS AND 
HOUSING be pleased to refer to ans- 
wer to Unstarred Question 1218 
given in the Rajya Sabha on the 4th 
March, 1983 and state: 

(a) whether any action has since 
been taken by the Estate Manager, 
Calcutta to vacate the injunction ot 
Calcutta High Court issued in the 
year 1975 regarding encroachment of 
Government land at Behala Govern- 
ment Quarters, Calcutta if not, what 
are the reasons therefor; and 

(b) by when Government propose 
to get the interim injunction vacated 
and reclaim Government property? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS- 

ING (SHRI MOHD. USMAN ARIF): 
(a) and (b) A Petition has been filed 
in the Calcutta High Court for early 
hearing of the case. Further action 
can be taken only after the Court's 
judgement becomes available. 

 


